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(Engl/eh] 

Foreign .............. through Export 

489. DR.RAMKRISHNA KUSMARIA: Will the Min~.r 
of COMMERCE be pl .... d to .. at.: 

(a) the value of export and Import made during the last 
two y •• r.; .and 

(b) the oommodlti .. which •• med the hlghea for.ign 
exchange? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) Accordingtothe prov.ional 
data of the OOCI lS, th. valu. of .xp'lrts and imports 
mad. during lut two y.ars in Dollar t.rms and in Rupe. 
t.rms are .. under: 

(in US S Million) 

Y.ar Exporta lfJ1)orts 

1996-97 33106 38548 

1997-98 33980 40779 

(in Rs. Crora) 

Y.ar Exports Imports 

1996-97 117525 136844 

1997-98 126286 151554 

(b) I.e per the available data from OGCI&S, during 
April-Feb., '97-98 the commodities which .am.dth. highest 
for.ign .xchang. are t.xtil.s, g.ms and j.w.II.ry, 
ch.micals l alli.d products, .ngin •• ring and agriculture 
& allied products, which account.d for 76.8% of the total 
for.ign .xchang •• am.d through .xport trad •. 

La.n by IDBI and S81 to ITPC 

470. PROF. AJIT KUMAR MEHTA: Will the Minist.r of 
FINANCE b. pleu.d to stat. : 

(a) wh.th.r lOBI and SBI has r.c.ntly r.I .... d 
compl.t. loan of Re. 100 cror. to the proj.ct company 
launch.d by NTPC, Spectrum technologi.s and Jaya 
Food Industries to und.rtak. pow.r project at Kakinada in 
Andhra Pradesh; 

(b) whether the Gov.rnment have approvedth. for.ign 
borrOwings by the company on the wrltt.n commitm.nt of 
NTPC and Spectrum T.chnologi •• (NRI); 

(c) wh.th.r lOBI and SBI r.I .... d the loan without 
fui/illing a" the loan condition and with only 45% of the 
.quity putting public fund at risk; 

(d) wh.ther NTPC and Sp.ctrum Technologl .. (USA 
b".d NRI) the original promot.rs ar •• xcluded from 
subscribing foreign equity by Jaya Food Industri .. : 

(.) if so, the r ... ons therefor and whether this 
advanc.m.nt of waiving r.quislte conditions by IDBI and 
SBI facilitating breach of promoters agr .. ment by Jaya 
Food Industries Is 11k.1y to j.opardlz. future inv .. tment in 
power sector; and 

(f) if 10, the reaction of the Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) to (f) 
Information is being collect.d and will b. laid on the Tabl. 
of the HOUle to th.extent availabl. and p.rmi .. ibl. under 
the rules. 

{Translation] 

Income Ta. problema 01 Cooperative Sugar Milia 

471. SHRI S.B. THORAT : Will the Minist.r of 
FINANCE be pleased to state: 

(a) whether the Cooperative sugar mills in Maharaahtra 
have represent.d to the Union Government about th.lr 
Income Tax problem through National Fed.ration of 
Cooperative Sugar Factories (NFCSF); 

(b) if so, the details th.r.of; 

(c) the reaction of the Government thereto; and 

(d) the present status regarding action taken on the 
specific issues to provide financial relief to the sugar 
industry? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) (SHRI 
KADAMBUR M.R. JANARTHANAN) : (a) and (b) 
Representations have been r.c.iv.d from c.rtain 
Coop.rativ. Sugar Factories in Maharashtra r.garding the 
tax-tr.atment to be giv.n to theexc.ss cane-price paid by 
them to their member producers over and above the 
standard price fixed forthis purpose. The assessing offic.rs 
disallowed the claim for deduction of such .xcess amount 
under the provisions of the Income tax Act and this action 
has been upheld by the first app.llate authority. Th. 
matt.r is now pending b.fore the second appellate authority, 
i. •. Pune Bench of Income tax App.llat. Tribunal. 

(c) and (d) Th. matter is now sub-judice and the 
Rev.nue is bound by the dacisions of the statutory appellate 
authorities as and when those are availabl •. Furth.r, the 
Department h .. made a request for the sp •• dy disposal of 
app.als. 
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